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Please find enclosed reply in the Matter of Original Application No. 11/2022
(CZ) “ Bakir Ali Rangwala vs State of Madhya Pradesh” against Hon’ble NGT

order dated 09-11-2023.
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(H. K. Tiwari)
Regional Officer




Reply for Hon’ble NGT Origingal Application No. 11/2022 (CZ)
“Bakir Ali Rangwala vs State of Madhya Pradesh”

s order dated 09-11-2023 in

Hon’ble NGT (CZ) Bhopal vide it
«Bakir Ali Rangwala vs State

Original Application No. 11/2022 (CZ) :
of Madhya Pradesh in point no. 6 direct “State Pollution Control

Board is directed to calculate the environmental compensati.on in
accordance to the rules proceed to realise it and to submit the
report and further action taken by the authorities concerned for

remedial action. ”

In compliance Regional Office M.P. Pollution Control Board
has calculated the environmental compensation and sent to Head
Office M.P. Pollution Control Board vide letter no. 1656 dated O1-
12-2023 for the imposition of environmental compensation against
Ujjain Municipal Corporation, Copy of letter is annexed as
Annexure - 1 and Action Taken report submitted by Ujjain
Municipal Corporation vide their letter no. 204 dated 04-12-2023 is
annexed as Annexure - 2.

s
(AnuKool Jain)

ADM, Ujjain
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Calculation of Environmental Compensation in matter of Hon’ble
NGT Original Application No. 11/2022 (CZ) “ Bakir Ali Rangwala vs
State of Madhya Pradesh” in compliance of order dated 09.11.2023

Previously as per the direction passed by Hon’ble NGT vide order dated
07.09.2022 in original application no. 11/2022 in the matter of “Bakir
Ali Rangwala vs State of Madhya Pradesh” the notice has been issued to
the Commissioner, Ujjain Municipal Corporation by MP Pollution Control
Board vide letter 4243 FHOPCB/2022/Bhopal dated 02.11.2022 to pay
the environmental compensation to the tune of Rs. 150 lakh (One Crore
Fifty Lakh) for the violation of Solid Waste Management Rule 2016. The
period of violation has been calculated from 01.07.2021 10 30.09.2022.

Hon’ble NGT (CZ), Bhopal vide its order dated 09-11 2023 in original
application no. 11/2022 in the matter ol “Bakir Ali Rangwala vs State of
Madhya Pradesh” directed under point no. 6 as “ State Pollution Control
Board is directed to calculate the environmental compensation in
accordance to the rules proceed to realize it and submit the report and
further action taken by the authorities concerned for remedial action.”

Ujjain Municipal Corporation vide their letter no. 4162 dated 06.11.2023
inform that “ Under the AMRUT mission, a well-planned sewerage
network with 92.5 MLD pump house and STP was designed to collect the
sewage from city through main line to the trunk main whose work in
progress in the bank of river Kshipra. Remaining work of Ujjain Sewerage
project proposed to be completed till December 2023,

Till date 80% of the work has been completed and remaining work is
under progress for which details are listed below (as per work plan
submitted on 11.08.2023 by Tata Project Limited)

a. Sewerage Treatment Plant - The work of STP has been completed
100%, STP is on partial trial and run condition.

b. Trunk Main & MPS - The work of Trunk Main and MPS is in
progress. After completing Trunk Main and MPS connectivity of
Sewerage network will be ensured. The work of Ujjain Sewexiggc
under AMRUT Phase-I will be completed by 3]st December 2023,

¢. Line laying in Govardhan Sagar catchment area [n Govardhan
Sagar catchment area, 7.5 km sewerage line laying was to be




done as per work plan submitted by Tata Project Limited. Out of
this 7.12 km line laying work has been completed and balance
0.38 km pipe line will be completed soon. Construction of
manholes and IC chambers is in progress. Work of house
connection will be started after completion of Trunk Main & MPS
and will be complete by 31st December 2023.”

For the evaluation of ehvironmcntal compensation follow "Hon'ble NGT
PRINCIPAL BENCH, NEW DELHI order dated 15.09.2022 in Original
Application No. 606/2018 in the matter of Compliance of Municipal Solid
Waste Management Rules, 2016 and other environmental issues (Arising
out of directions of the Hon'ble Supreme Court in W.I°. No. 888/1996
and W.P. No. 375/2012) "directed under point no. 17 d iii:

17 d iii. Commissioning of STPs - 31.03.2021. Compensation is payable
for failure to do 17 so at the rate of Rs. 10 lakh per month per STP by
concerned Local Bodies/States (in terms of orders dated 28.08.2019 in
O.A. No. 593/2017 and 06.12.2019 in O.A. No. 673/2018) w.e.f.
01.04.2021

Hon'ble NGT PRINCIPAL BENCH, NEW DELHI order dated 14.12.2020 in
L.A. No. 427/2020 IN Original Application No. 606/2018 in the matter
of Compliance of Municipal Solid Waste Management Rules, 2016 and
other environmental issues "directed under point no. 1

1. This application has been filed by the Government of Madhya Pradesh
seeking extension of time for compliance of directions for waste
management. The Tribunal considered and rejected the similar
request by the State of Punjab on 17.09.2020 with the following

observations:

"4. The timeline proposed goes upto 31.12.2023. Their main reason
given for seeking extension of time is COVID-19. While COVID-19 is
certainly an event which cannot be ignored, the Tribunal has
already taken that event into account and vide order dated
21.05.2020 in O.A. 593/2017, Paryavaran Suraksha v. Union of
India, para 13, the timeline for levy of compensation has been
revised from 01.04.2020 to 01.07.2020 and 01.04.2021 to



01.07.2021 giving extension of three months. Similarly,
extension of three months' time will apply to the directions for
Solid Waste Management.

In compliance to Hon’ble NGT order dated 09-11-2023 the period of
violation has been calculated from 01.07.2021 to 31.12.2023 (as the
work of sewerage network is likely to completed by December 2023)
Considering above mentioned directions environmental compensation as
per point No. 17 d iii is as follows:-

1. Total number of non commissioned STP (at Surasa Village) =1

2. Total number of month=30 (From 01-07-2021 to 3112 2023)

3. Compensation payable at the rate of Rs. 10 lakh per month per STP
1x30x10 = 300 Lac.

Total Environmental compensation up-to 31/12/2023 is

W
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(H.K. Tiwari)
Regional Officer, Ujjain
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Reply for Hon’ble NGT Origingal Application No. 11/2022 (CZ)
“Bakir Ali Rangwala vs State of Madhya Pradesh”

1. Progress for removal of encroachment

To comply the direction passed by Honorable NGT vide its order dated 07-09-2022 in OA
Case No. No. 11/2022 (CZ) * Bakir Ali Rangwala vs State of Madhya Pradesh” regarding
removal of encroachment following due process encroachment of 28 temporary shops and 07
permanent constructions were removed on dated 16-11-2022. In addition to this encroachment
of Boundary wall of VD market Parking and encroachment from back side of auashadhalay

were also removed.

About 50 cases regarding this case were pending in Hon'ble District Court with Stay against
removal of encroachment in case no. RCSA-543/2022, RCSA-544/2022, RCSA-542/2022 and
more (list enclosed). The remaining encroachment will be removed in accordance with Law.

2. Progress regarding sewerage line laying in the vicinity of the
Govardhan Sagar

Under AMRUT mission, a well-planned Sewerage Network with 92.5 MLD Pump House &
STP was designed to collect the Sewage from city through main line to the Trunk Main whose
work in progress in the bank of River Kshipra. Remaining work of Ujjain Sewerage project

proposed to be completed till December 2023.

Till date 81% of the work has been completed and remaining work is under progress for which
details are listed below (as per work plan submitted on 11/8/2023 by Tata Projects Limited) :-

a. Sewerage Treatment Plant: - The work of STP has been completed 100% .STP is on
partial trial and run condition.

b.  Trunk Main & MPS: - The work of Trunk Main and MPS is in progress. After completing
Trunk Main and MPS connectivity of Sewerage network will be ensured. The work of
Ujjain Sewerage under AMRUT Phase — I will be completed by 31* December 2023.

c. Line laying in Govardhan Sagar catchment area: In Govardhan Sagar catchment area,
7.5 km sewerage line laying was to be done as per work plan submitted by Tata Project
Limited. Out of this 7.12 km line laying work has been completed and balance 0.38 Km
Pipe line will be completed soon. Construction of Manholes and IC Chambers is in
progress . Work of house connection will be started after completion of Trunk Main &

MPS and will be completed by 31* December 2023.

d. Inregards to penalty suggested by Pollution Control Board for delay in start of STP relief

has been asked from respected Member Secretory, Madhya Pradesh Pollution Control
Board via letter Municipal Corporation Ujjain no. 772 dated 26.09.2023.




3. Arrangements to divert untreated sewage

To capture sewerage directly flowing into goverdhan sagar survey was conducted. It
was found that household water waste and sewerage from adjoining 4 to 5 houses
situated near ganesh tekri and nagarkot mata mandir was coming to goverdhan sagar.
To divert this soakpit and filter media bed had been constructed and flow of the drain
was diverted to this. This pit is clean regularly and filter media is changed time to time.
Household water waste generated in vd cloth market is collected in septic tank through
internal sewer line, and water from septic tank is pumped towards biyabani chouraha

away from goverdhan sagar.

4. Project for rejuvenation of Govardhan sagar

For rejuvenation and protection of lake a project worth 8.47 Cr has been prepared by
UMC. This project will help in protecting lakes boundary and will improve water
quality thus improving overall ecosystem of the water body. Tender for same has been
floated on 9" October 2023. Grant of 5 Cr is expected to be given to UMC for same
under “Scheme for special assistance to states for capital investments 2023-24 part .

///
o
Zonal Officer (Zone 2) Buildin/gf(ﬁfﬁcer(Zone 2)
Ujjain Municipal Corporation Ujjain Municipal Corporation
Ujjain (M.P.) Ujjain (M.P.)

By 0
Executive Tﬁzl (AMRUT)

Resident Engineer
Shah Technical Consultants Ujjain Municipal Corporation

Ujjain (M.P.) Ujjain (M.P.)
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